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“Ybavel chhdésiion 15 siready adthis-
sible to all Orthopaedically handi-
¢ipped persons who suffer from the
subistantial Joss of the functions of
¥ Tower extremities and to all blind
persong including such disabled de-
fence personnel. There is no propo-
sal to give travel concession to de-
fence personne] suffering from any
other disability,

Railways inability to lay new Lines
during Fifth Plan

2184, SHRI SOMNATH CHATTER-
JEE: Will the Minister of RAILWAYS
be pleased to state:

(a) whether on June 19. 1976, he
told the press at Bombay that the
Railway would not be able to lay new
railway lines during the Fifth Plan
because of a lack of financial resour-
ces; and

(b) if so, the facts thereabout?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): (a) and (b) The
Railway Minister made a general
statement during the course of his
Presg Conference regarding the short-
age of resources and the difficulty in
taking up the construction of more
new railway lines in the 5th Plan ex~
cept those required for core zector of
the economy.

Conversion of Dhrangadhra-Kuda Salt
Siding into Broad Gauge (Western
Rallway)

2155. SHRIMATI ROZA DESH-
PANDE: Will the Minister of RAIL-
WAYS be pleased to state:

a) whether any répresentation has
Pe#h received by him and other Rail-
way authorities, requesting the con.
Jersion of the Dhrangadhra-Kuda Salt
Siding from metre gauge to broad

uge on Western Railways; if so,

! taken thereon; and
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(t) whether any estimate has been
made regarding the cost of conversion
of this 21 KM siding into bread gauge;
it so, how much will it cost?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH). (a) Yes.

(b) According to a rough appraisal
the cost of conversion from MG to
BG 1s about Rs. 7223 lakhs and the
proposal is financially not justified.

Visit of Officials of IDPL to Foreign
Countries

2156 SHRI SOMCHAND SOLANKI:
Will the WMmmster of CHEMICALS
AND FERTILIZERS be pleased to
state:

(a) whether cecently Managing
Director, IDPL. and some other Gov-
ernment officials visited foreign coun.
tries 1n search of technology for IDPL,
and HAL;

(b) it so, the results of their visit
and foreign exchange incurred on
their visit and source which incurred
this expenditure; and

(c) for how many bulk drugs IDPL
and HAL were able to obtain techno-
logy during the past thrce years?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI P, C.
SETHI). (a) An Indian Drugs gnd
Pharmaceuticals Limited (IDPL) De-
legatioy, consisting of their Managing
Director and two technical experts
visiteq foreign countries quring June-
July, 1976 for locating technologies
for certain drugs Secretary (Chemi-
cals and Fertilizers) who attended
FAO Commission on Fertilizers meet-
mngs in Rome, was also present during
Indian Drugs and Pharmaceuticals
Limited Delegation’s visit to some of
the plants.

(b) Indian Drugs and Pharmaceu-
ticals Limited Delegation was able to
conclude agreement for technical
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know-how for the manufacture of
Nicotinamide, Nicotinic Acig and
Methyl Ethyl Pyridine and also held
negotiations for technical know-how
for certain synthetijc drugs and anti-
bioties. .

Indian Drugs and Pharmaceuticals
Lamited spent foreign exchange to the
extent of US £ 3184 on their Dele-
gation The expenditure on Secre-
tary’s deputation was met by the
Government

(c) Technologies obtained by Indian
Drugs and Pharmraceuticals Limited
and Hindustan Antibiotics Limted
during the last three years are as
folicws*

Imdian Drugs and Pharmaceuticals
Limitegq (IDPL).

Agreement has been concluded in
1espect of Nicotinamide, Ni-
cotimic Acid, Methyl Ethyl
Pyridine  Know-how fer
Tetracychine, Erythromycin
Cephaloridine, Doxyecycline,
Ethambutol, 2-Amino-Thia-
zole, Methy]l Dopa and Ri-
fampicin has also been nego-
tiated.

Hindustan Antibiotics Limited (HAL)

For the manufacture of Penicillin
from M/s Toyo Jozo of Ja-
pan Hindustan Antibiotics
Limited (HAL) have also 1e~
ceived offers of technology
for Erythromyein and Gen-
tamycin.

Manufacture of Balk Drug

2157. SHRI SOMCHAND SOLANKI:
Will the Minister of CHEMICALS
AND FERTILIZERS be pleased to
state:

{8) in how many cagses of bulk
drug mrnufacture condition of parting
with strne portion of production for
non-associated formulators was im-

posed;
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(%) production in respect of sych
items of drugs, Juantities supplied to
others and quantities self consumad
during last three years;

(c) whether most of the foreign
companies are producing bulk druge
for captive consumption and are re-
sorting to excess production of both
bulk drugs and drug formulations; and

(d) 1if so, particulars thereof?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI P, C.
SETHI)* (a) During 1973, 1874 and
1975, 44 industrral licences for manu-
facture of bulk drugs were issued
with the condition of parting with
some peicentage of actual production
to non-associated formulators

(by The information is being cal-
lected an@ will be laigd on the Table
of the House.

(¢) and (d) The Hathi Commiitee
has gone into the gquestion of excess
production of diugs by the drug ma-
nufacturers The paiticularg of ex-
ress production of bulk drugg are
indicateq in Annexure 9, Chapter V
of the Hatmh Committee’s Report,
which was laid on the Table of the
House on tth May, 1975. The recom-
mendations of the Committee on the
subject are under active considera-
tion of the Government,

Produciion of Bulk Drugs by IDPL and
HAL

2158 SHRI SOMCHAND SOLANKI:
Will the Minister of CHEMICALS
AND FERTILIZERS be pleased to
state:

(a) for how many bulk drugs TDPL
and HAL are yet to commence prodye,.
tion in spite of the fact that Govern-
ment have approved their propesals
long back;

(b) whether non-implementation *bf
these projects is Bue to o
ability of technology or some other
factors; and oo





